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Item No. 03        Court No. 1  
  

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

 
       (By Video Conferencing) 

 

  
 Original Application No. 1045/2019 

 
   (With Report dated 05.02.2020)  
  

         
Pritam Singh       Applicant(s) 
 

Versus  
 

Union Territory of J&K & Ors.                     Respondent(s) 
 

 
 

 Date of hearing: 05.05.2020 
 
 

 

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON  

  HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER 

    HON’BLE DR. NAGIN NANDA, EXPERT MEMBER 

 
 

 For Applicant(s):  None  

  
 For Respondent(s):  Mr. Raj Kumar, Advocate for CPCB 

 
 
 

 

 
 

 

 ORDER 

 

 
1. A factual and action taken report was sought from a joint Committee 

comprising Central Pollution Control Board (CPCB), J&K State PCB 

and District Magistrate, Ramban with reference to the allegation of 

illegal operation of stone crushers and hot mix plants operating in 

District Ramban in J&K, adversely affecting the ecology of the area. 

It was alleged that 26 stone crushers and hot mix plants were 

operated and dumping of residual matter directly into the river was 

coloring the water of the Chenab river which was affecting the 

aquatic life therein, in District Ramban, J&K, purely a hill district. 

 

2. Accordingly, a report dated 05.02.2020 has been filed by the State 

PCB indicating illegalities in operation of some of the stone crushers 
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and hot mix plants. However, the report is not complete as there is 

a proposal to reinspect the area in May – June after improvement of 

the weather conditions.  

 

3. In view of above, the Committee may furnish a further 

comprehensive report in the matter. The concerned statutory 

authorities may also take remedial action against the illegalities by 

way of stopping the illegalities found and recovering compensation 

for the violations, following due process of law. The report may be 

filed within three months by e-mail at judicial-ngt@gov.in.  

 

List for further consideration on 07.09.2020. 

 

 

Adarsh Kumar Goel, CP 
 

 
 

Sheo Kumar Singh, JM 

 
 

 
Dr. Nagin Nanda, EM 

 

May 05, 2020 
O.A. No. 1045/2019  
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